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Inclusion of Villages on Outskirts of
Abmedabad in Corporation limits

7763. SHRI P. G. MAVALANKAR:
Wil the Minister of WORKS AND
HOUSING be pleased to state:

(a) whether the Ahmedabad Municipal
Corporation limits have recently been
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extended so as to incorporate the erstwhile
village Dani Limda into the city area;

(b) if so, full facts thereof;

(c) whether the Gram Panchayat of
Dani Limda protested and objected to
such extension;

(d) if so, the broad outlines of the
village Panchayat objections and reasons;
and Government's response, if any,
thereto; and

(e) whether Government propose to in-
clude such other areas and villages on
the outskirt of Ahmedabad into the
Corporation Limits, and if so, which ones
and when and why?

THE DEPUTY MINISTER IN THE
MINISTRY OF WORKS AND HOUSING
(SHR1 DALBIR SINGH): (a) Yes, Sir.

(b} According to information received
from the State Government, village Dani
Limda was included in the jurisdiction of
Ahmedabad Corporation as a measure to
prevent large scale smuggling of goods
and evasion of Octroi from that area.

(¢) Yes, Sir.
(d) The main objection of the Gram
Panchayat was that the Panchayat was

not consulted prior to the inclusion of
the area of village Dani Limda into
Corporation limits, The Panchayat also
represented to the State Government that
necessary civic amenities were being pro-
vided in the area by them and about
75 per cent. people were against this in-
clusion. The State Government consider-
ed the objections but rejected them.

(¢) Revenue Survey numbers of Sewage
Farm, areas of Shahwadi. Giaspur and
Ranipur were proposed for inclusion by
the Municipal Corporation. The State
Government has asked the  Municipal
Corporation to submit a comprehensive
proposal %taking into consideration indus-
trial and developmental activities in the
surrounding arcas. Excepting these the
State Government does not propose to in-
clude any more areas into the Municipal
Corporation limits.





